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(b) A  statement is laid on the table 
« f  Lek Sabfca. [See Appendix I, an- 
nexure No. 92]

Shri A n l u  Slnha: May I know
whether, apart from researches con
ducted by the State Governments, 
there are research centres directly 
run and financed by the Central Gov
ernment’  If so, are researches con
ducted there on their own initiative 
also’

Shri Kamarkar: I could not hear 
the latter part of the question Does 
he refer to institutions run under tin 
auspices of the Central Government 
like the Jamnagar Institute’

Shri Jhulan Slnha: I refer to 
researches by these on their own 
initiative

Shri Karmarkar. The question was 
■ot clear There are certain institu
tions in the States and research work 
is done under the auspices of the States 
or the Centre We help so far as is 
possible for us.

Shri Jhnlan Slnha: May I enquire 
how long the Dave Committee’s Re
port has been under the considera
tion of the Government’

Shri Karmarkar. I answered that 
question sometime ago I forget the
exact time It is about ten months__
subject to correction I also stated 
that we were awaiting the reactions 
of some of the State Governments 
Alter they are received, we shall give 
*s speedy consideration as possible 

Shri S. C. Samanta: May I know 
whether any resolution to the effect 
that a model institute of the Ayur- 
reda system of medicine should be 
established somewhere in India was 
proposed by this Convention and was 
brought to the notice of the Centra] 
Government?

Shri Karmarkar: I find from the
statement that I have already laid
«n the Table of the House that what
W*y proposed is a Central University

Medicine and not a Model
Ayurvedic Institution That is the
? r0p08*1 and we tave not got the •ecessaiy material

WRITTEN ANSWERS TO QUES
TIONS 

Minor and Intermediate Farts
•296. Shri Mahanty: Will the Minis, 

ter of Transport and Communication* 
be pleased to lay a statement show
ing:

(a) the total amount of loans and 
grants paid to various States during, 
the First Plan period, State-wise, by 
the Government of inifly for the 
development of minor and interme
diate ports, and

(b) whether the loans have been 
fully utilised for the purposes for 
which they were granted’

The Minister of State In the Minis
try of Transport and Comnuslcatloiis 
(Shri Baj Bahadur): (a) and (b)
The financial assistance given by the- 
Central Government to the State 
Governments for the development o f  
minor and intermediate ports is in 
the shape of loans on certain conce
ssional terms and not free grants A 
statement showing the amounts of 
loans given and the expenditure in
curred is laid on the table of the 
Sabha

[See Appendix I, annexure No 93],

Shipping Aecident
*298 Pandit M B. Bhargava: Will 

the Minister of Food and Agriculture
be pleased to sfate

(a) whether it is a fact that a shi> 
containing large quantity of Burma 
rice met with mishap on her way to 
Calcutta,

(b) if so, what was the quantity and1 
value of the rice contained therein, 
and

(c) how far the Government of In
dia were responsible for the loss oc
casioned thereby’

The Minister of Food and Agricul
ture (Shri A. P. Jain): (a) Yes, Sir

(b) The ship earned 6386 tons o f  
full boiled rice valued at about Rs. 
324 lakhs




